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Petition(s) for Special Leave to Appeal (Civil) No.10550/2003

(From the judgenent and order dated 05/05/2003 in CMWAP 16694/ 03

of The Hl GH COURT OF JUDI CATURE AT ALLAHABAD)

BHUPENDRA SHANKER Petitioner (s)

VERSUS

CHANCELLOR, DR. B. R AMBEDKAR UNIV. & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling OT. )

Date : 18/ 06/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)
M's Rachna Qupt a, Adv.

For Respondent (s)
M. Pradeep M sra, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER



